
Phone No. (Off.) : 0361-2333252

No. FG.58/O.A No. 166 of 2019

To,

y/ The Consultant
Judicial - NGT (p.B)
j udicial-ngt@gov.in

E-mail
NGT Court Case

GOVERNMENT OF ASSAM
OFFICE OF'THE PRINCIPAL CHIEF CONSERVATOR OF FOREST

& HEAD OF FOREST FORCE, ASSAM :: ARANYA BHAWAN
PANJABARI : : GUWAHATI-37.

Fax No. :0361-254i386
E-mail : hoff-assam@sov.in

Dated. Guwahati, the GfrF*..b".D0 1 9

order dtd. 1710912019 passed in o.A.No. 16612019 president, Advisasi Righrs
Protection Committee-vs-The State of Assam_

1) Your E-mail dtd.21l09t20l9 & 3U . 1)t201g
2) This office letter dtd. 2510912019 &22110/2019

Sub:

Ref:

Sir,
with reference to the above cited subject, I am directed to forward herewith

the report submitted by the Divisional Forest officer, Karbi Angrong East Division, in
respect of original Application No. 166/2019 president, Advisasi Rights protection
Committee -vs- The State of Assam.

Also, in this connection it is for your necessary information that vide e-mair
dated 2510912019 & 22/10/2019 a copy of order dated 15/04/2019 was sought from this end
to have exact interpretation of the context of the order dated above, but the same could be
traced in this office.

This is for favour of your kind information and necessary action.

yours faithfullv.

- -Y.',ri ^r\d(
\.\*\

Chief Conservator of Forest (Legal)
O/o the Principal Chief Conservator of Forests

& Head of Forest Force, Assam

- copy to the Divisional Forest officer, Karbi Anglong East Division, Diphu for
favour ofhis information and necessarv action.

Chief Conservator of Forest (Legal)
O/o the Principal Chief Conservator of Forests

& Head of Forest Force. Assam














